
Annexure-4

Name of the corporate debtor: UNITEX APPARELS PVT LTD (IN LIQUIDATION)
Date of commencement of liquidation: December 03, 2020 (Date on which order copy received)
List of stakeholders as on: January 23, 2023

Date of receipt
Amount 
claimed

Total amount 
of claim 

admitted

Amount of claim for the 
period of twelve months 

preceding the 
liquidation 

commencement
date

Nature of 
claim

% share in 
total amount 

of claims 
admitted

1 NA Puttaswamy K S CIRP Period                 47,000 78,626                       0.00007                       -                         -   
2 NA Suresh CIRP Period                 91,000 94,807                       0.00008                       -                         -   
3 NA Nagesha CIRP Period               132,000 74,708                       0.00006                       -                57,292 
4 NA Nagesh B S CIRP Period               107,200 65,424                       0.00006                       -                41,776 
5 NA Hanumantharaju P CIRP Period               172,200 133,713                     0.00011                       -                38,487 
6 NA Ravi  C M CIRP Period                 71,000                       -                         -                         -                71,000 
7 NA Manju CIRP Period               148,600 125,470                     0.00011                       -                23,130 
8 NA Murthy N CIRP Period               190,000 27,900                       0.00002                       -              162,100 
9 NA Shanthayya.C CIRP Period               105,000 87,599                       0.00008                       -                17,401 

Total            1,064,000            688,247              0.0006            411,186 

List of operational creditors (Employees)
(Amount in ₹)

Sl.
No.

Name of 
authorised 
representat
ive, if any

Name of employee
Amount of claim 

under verification
Remarks, if 

any

Details of claim received Details of claim admitted

Amount of 
contingent 

claim

Amount of 
any mutual 
dues, that 

may be set off

Amount of 
claim rejected


